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SHRI GOVINDA MENON : Even to-
day the election law prohibits the use of
vehicles for carrying voters and the distribu-
tion of money. If the result of any election
has been affected by the use of vehicles or
the distribution of money, then the election
law provides for an election petition to be
presented in that respsct and every required

provision is there in the Representation of .

the People Act, 1951, And If the defeated

didate has a complaint that on account
of the use of vehicles by the other party the
e'ection result has been affected he has to
file an election petition. There are several
election petitions which have been filed,
some of them successfully, on account of
these laws,
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MR. SPEAKER : Now, I think, we
should go to the the next Question.
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SHRI GOVINDA MENON ¢ With re-
spect to the allegations made by the hon.
Member, if they are true, if there are mal=
practices in the elections and if it has affect-
ed the result of the election, it is open to
present a petition.

MR. SPEAKER : Next Question; Shri
Bedabrata Barua. (Interruptions) 1 have
gone to the next Question.

Attacks on Passenger Trains

*1652. SHRI BEDABRATA BARUA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there had been several
attacks on passenger trains by crowds in
various places of India during October, 1968
to February, 1969;

(b) the number of passengers injured
and property lost;

(c) the reasons for the attacks ; and

(d) whether students formed the violent
crowd in most cases 7

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI R. L.
CHATURVEDI) : (a) Yes, Sir.

_{(b) About 90 persons were injured and
Raitway property worth Rs. 66,000/- was
3. 8 l { pE 5 1 )‘

(c) Mostly the attacks were due to !
(i) Telengana Agitation;

(ii) Change in the timings of News
Bulletins of A. I. R.,

(iif) Checking of ticketless passengers;

(v) Local demands.

(d) Yes, Sir. 3
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SHRI BEDABRATA BARUA : Sir,
these figures are telling and, as Railways
are the nation's property, as it is not possible
to prevent attacks on Railways by police
measures alone, I would like to know
whether enough publicity has bezen done. My
feeling is that enough publicity and propa-
ganda has not been done and public opinion
not been built up in the proper way. 8o,
the people do it with impunity without
antagonising the very people who support
the demand. That is why, I think, it is
necessary for the Railways to take more
measures to publicise the damage dore to
Railways by attacks on trains and take suit-
able measures to prevent people indulging in
these things.

THE MINISTER OF RAILWAY (DR.
RAM SUBHAG SINGH) : We shall take
advantage of the suggestion made by the hon.
Member,

SHRI BEDABRATA BARUA : These
attacks fall in several categories. Some of
the attacks that are dus to insurgent reasons
near Magaland and in Assam have to be
faced with the use of force, the Railway
Protection Force and all that. There are
other attacks which are due to politically-
motivated reasons. There, I think, publi-
city is the only solution. But there are
types of attacks that are due to alleged
failure on the part of the Railway adminis-
tration due to late running of trains or due
to some other reasons. One of them is
due to ticketless travel. I do not know
whether it is due to ticketless travel or due
to graft and other things. May 1 know
whether these causes are being examined
and whether they will be removed so that
trains do not run late and all that 7

DR. RAM SUBHAG SINGH : We are
applying our mind on these deficiences - also.
As the House is aware, due to the tightening
afl these measuress som= of our officers have
also bcen attacked by persons travelling
without ticket. As regards politically-
motivated attacks we shall have to collectively
move and we are also moving in that direc-
tion.
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SHRI J. M. BISWAS : Whenever the
trainssare detained due to no-line-clear or
some other reason, the unrully passengers
attack the rail including the Stati
Master, Guards and Drivers. There are
many instance where the railwaymen who
were available on the spot have been brutally
assaulted by the unruly passengers. Will
the hon. Minister for Railways tell the
House how many cases of this pature have
taken place during the period under ques-
tion 7

DR. RAM SUBHAG SINGH : 1 have
already mentioned this that somewhere
due to tightening of measures, our railway
officials are being attacked. Only during
the last week one t Station M
and another Ticket Examiner were attacked
by such psrsons and also by dacoits. I will
find out the detailed figures as regards the
persons who were attacked...

SHRI J. M. BISWAS: By
passengers.

unruly

DR. RAM SUBHAG SINGH : ..by
unruly passengers and place the information
on the Table of the House.

SHRIMATI SUSHILA ROHATGI:
Apart from the alleged d participati
in the attacks, I would like to know from
the hon. Minister whether any political
parties had ever any hand in orgainising
these attacks and, if so, whether the Congress
Party was ever involved in it or it was always
the Oppositian Parties which fomented
troubles leading to such attacks.

DR. RAM SUBHAG SINGH : This is
a question where, as we all know, it is not
only that students who participate—the
students may also have participated as has
been said in the main reply—but there
are also the others, including persons
belonging to political parties.
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SHRI SAMAR GUHA : On 9th of this
month there have been a lot of troubles in
the suburban railway running between Sealdah
and Budge. Budge. A number of railway
stations were raided and some of the station
masters were manhandled. You mey have
seen the reports. When the electric wires
that were cut were restored, the guard
refused to run the train. Sir, in the subur-
ban areas passengers daily come to the
industrial area of Calcutta and a large
number of them are daily wage earpers. If
they cannot attend the factory, they lose
their wages. Now will the Government
enquire why, even after repairing of the
line, when the passengers demanded that the
train should run, the guards or the
masters concerned refused to run the train,
The Govt. is always trying to dttribute it to

political disturbances. There are other
reasons also like break-down of power,
dislocation of wires, sudden changing of
time, engine failure and a pumber of
troubles in trains running in the sub-
urban areas. This causes a great difficulty
to the daily passengar, particularly,
the wage earner and the labourer. I want
to know whether Government will set up
an expert from the Railway Department
to enquire into the cases and try to see that
such things do not happen and trains parti-
cularly in the suburban line are run regu-
larly.
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DR. RAM SUBHAG SINGH : As the

House is aware from Calcutta to neighbour-
ing stations as also upto Moghulsarai or

Kanpur and oa that side upto Rourkela

and Kharagpur, everywhere we are having
electric traction. As the hon. Member
knows, whenever there is power failure,
there is bound to be delay in the running
of trains and power failure is also due to
the fact that wires are cut and they are
cut virtually everywhere. - That much of
margin should be given to the poor guards
and drivers bacauss it is not our power
alone which takes the railways to diffeent
destinations but it is depe=ndent upon the
power supp'y of U.P., Bihar, Wesst B:ngal
and Ovissa and the electricity boards or
their agsncies. 5> these poor guards
should not be blamed. Whalever is their
‘responsibility I am prepared to ask them
not to delay the trains on their account.
If it is due to anyboly else’s fault, then
we will be helpless.

SHRI BISWANARAYAN SHASTRI :
May I know fiom the hon. Minister
whether some of the ineidents that took

place during the period referred to in the -

question are du: to inzificiency, arrogance,
indifference and corruption on the part of
the railway employees also did take part in
attacking the passengers.

DR. RAM SUBHAG SINGH : If this
is the experience of the hon. Membar I am
prepared to look into it if he gives any con-
crete case. According to my information
it is not due to their fault.

SHRI JYOTIRMOY BASU: Due to
the railways failure which could be un-
punctuality in most cases, passengers fail to
get the coonecting trains, Passengers
coming from Diimoad Harbour and
proceeding towards Builg: Budge miss th:
connecting train at Ballygunge. That causes
late attendance and absentecism in ths
factories and loss of wages aad salaries.
Uader such circumstances in  how many
cases were railway proparties destroyed ?

DR. RAM SUBHAG SINGH : The
hon. qusstioaer suggests that it might have
been that p: g i to Di d
Harbour may not have found the corres-
ponding train. I am prepared to look into
the matter and ask our railway pzople not
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It is also
true t hat conditions are sometimes created
like Bundh, etc. when railways cannot run.
For that we are not responsible,
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THE DEPUTY MINISTER IN THE
MINISTRY, OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRATAP SINGH) : (a) and (b). The present
import policy restricts the import of both
capital goods and raw materials and compo-
nent sindigenously available, and thus pro-
vides ad i ives a nd support to indus-
tries engaged in f; ing indi s
substitutes for imports. The grant of develop-
mznt rebate on equipment installed by the
jute and cotton textile industries at the
higher rate applicable to priority industries
may from this year bznefit indigenous
michinery m: The question of
giving additional fiscal incentives to users
of domestic substitutes has been considered
carefully, but it has been considered
inadvisable in the context of the neel to
conserve and mobilise resources for the
implementation of the Plan, .
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